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Uniforms ter Class IV Employees

4021 SHRI T. BALAKRISHNIAH:

SHRI ISMAIL HOSSAIN 
' KHAN:

Will the Minister of HOME AF
FAIRS be pleased to state:

(a) whether Government have any 
proposal under their consideration to

(b) if so, the main leatmes thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
AND IN THE MINISTRY OF LAW, 
JUSTICE AND COMPANY AF T AIRS 
(SHRI S D PATIL)* (a) No such 
proposal is under co^si leratjcn

(b) Does not arise

Tribal Development Programme for
Tripura and other North-Eastern 

Region States

4022 SHRI SACHINDRA LAL 
S1NGHA Will the Minister of HOME 
AFFAIRS be pleased to state-

(a) the details of the Tribal Deve
lopment Programme proposed by 
Tripura and other North Eastern Re
gion States, State-wise for the year
1979-80,

(b) the details of .the action takejt 
on the basis of these proposals;

(c) the details of Xhe amount sanc
tioned and the work done for the 
tribal development m North Eastern 
Region States during the last three 
years, State-wise and year-wise with 
the details of the tribal development 
schemes;

(d) the scheme functioning in these 
States with the number of persons 
benefited by these schemes, scheme- 
wise; and

(e) the details of the proposal for 
the Sixth pl*n period in these States, 
State-wise, in comparison to other 
States?
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